
Filing no. 8281/2020  (A.B.A.) 
Umesh Mandal@ Donal  Vs state of Jharkhand  
 Name of advocate:-  Vikash Kumar 
 
Defects:- 
 
4. A/F of Rs. -10/- is wanting on trial court  judgement. 
9(i) Name of deponent may be stated below his execution. 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 


